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Special Officer on Kail way Board
] n .  /  Shri Ayyakaann:

\  Shri SiddUh:
Will the Minister at Hallways 

pleased to state:
be

(a) the detailed functions and duties 
ol the Special Officer appointed in the 
Railway Board to look after the 
recruitment and appointment of the 
Scheduled Castes and Scheduled 
Tribes; and

(b) the powers delegated to him to 
discharge his duties effectively?

The Deputy Minister of Railways 
(Shri Shahnawa* Khan): (a) The
duties of the Special Officer cover:

(i) examination of various data 
regarding the recruitment 
etc., of Scheduled Castes, 
Scheduled Tribes and Anglo- 
Indians to railway services,

<ii) Check at the offices of the 
Railway Service Commissions 
that correct action is being 
taken in regard to recruit
ment etc., to the vacancies 
reserved fo rthese communi
ties’

(iii) special measures to fully 
comply with the Govern
ment’s directives on the sub
ject.

The Minister of Health (Shri Kar
markar): (a) 263 sterlisation opera- 
tions were performed in the various 
Government Hospitals in Delhi dur
ing the year 1957.

(b) No doctors in Irwin Hospital 
have been specifically engaged tor 
this purpose. These operations a n  
performed by the Surgeons in addi- 
tion to their other duties.
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(b) No specific powers as such have 
been delegated to him. He works like 
any other Deputy Director of the 
Railway Board

Family Planning
1630. Shri Rameshwar Tantla: Will 

the Minister of Health be pleased to 
state:

(a) the number of Family Planning 
operations made in the Government 
controlled hospitals in Delhi during 
1906-57; and

(b) the number of doctors engaged 
for the purpose in the Irwin Hospital, 
Delhi?

Scheduled Castes and Scheduled 
Tribes In P. ft T. Department

1633. Shrl Knnhan: Will the Minis
ter of Transport and Communications
be pleased to state:

(a) the number of candidates 
belonging to Scheduled Castes and

Tribes recruited to the 
n » — n i and IV services of the Post 
and Telegraph Department during
1957-58;

(b) whether all the posts reserved 
for these Castes were filled up during 
the year; and
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<c) if not, the reasons far not 

filling up the quota?

The Minister of State in the Min
istry of Transport and Conunnalca- 
ttams (Shil Haj Bataadnr): (a) to (c). 
Hie required information ia being 
collected from all Heads of P. & T. 
Circle and Administrative Offices and 
will be placed on the Table of the 
Lok Sabha.

Importance
Fertilisers

1628. Shri Elayapenuoal: WiU the 
Minister of Food and Agriculture be 
pleased to state what is the total
quantity of Fertilizers supplied by tile 
Central Government to the Madras 
State during the years 1955-99, 195A- 
97 and 1957-587

The Minister of Food and Agricul
ture (Stari A. P. Jain): The required 
information is given below:

Name of 
Fertilizers >955-56 1956-57

>957-58 till 15th 
March, 1958

( IN  T O N S )
Sulphate Ammonia 1,19.500 75,938 7 M 50
Urea. 1.333 3.139 8,946
Ammonium Sulphate

Nitrate. 2,080 2,622 7,556
Calcium Ammonium

Nitrate 1,007 7 770
Muriate o f Potash. 12 97 15

T o t a l . >,23,932 81,801 78,787

PRESIDENT’S ASSENT TO BILLS
Secretary: Sir, I lay on the Table 

the following four Bills passed by the 
Houses of Parliament during the cur
rent Session and assented to by the 
President since a report was last made 
to the House on the 17th March,
1958:

(1) The Appropriation (Rail
ways) Bill, 1958;

(2) The Indian Post Office
(Amendment) Bill, 1958;

(3) The Appropriation (Vote on 
Account) Bill, 1958; and

(4) The Appropriation (Rail
ways) No. 2 Bill, 1958.

ESTIMATES COMMITTEE 
T h ird  R e po r t  

Stall B. G. Mehta tGohilwad): I 
beg to present the Third Report of 
the Estimates Committee (Second 
Lok Sabha) on the action taken by 
Government on the recommendations

contained in the Fifteenth Report of 
the Estimates Committee (First Lok 
Sabha).

PUBLIC ACCOUNTS COMMITTEE 
T h ir d  R epo rt  

Shri T. N. Singh (Chandauli): 1
beg to present the Third Report of 
the Public Accounts Committee on 
the Audit Reports on the Accounts of 
the Damodar Valley Corporation for 
the years 1954-55 and 1955-56.

CALLING ATTENTION TO A  MAT
TER OF URGENT PUBLIC 

IMPORTANCE 
A t o m ic  En e r g y  C o m m is s i o n  

Shri Nanshir Bharacha (East Khan- 
deah): Under rule 197, I beg to call 
the attention of the Prime 
to the following matter of urgent 
public importance and I request that 
he may make a statement thereon: 

“The constitution, powers and 
functions etc. at the Atomic 
Energy Commission.**




